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CORRIGENDA 
TO 

Hundred & Second Report of the 
Estimates Committee (4th Lok Sahha) 
on action taken by Govt. on the 
recommendations contained in the 
Seventieth Report of the E.C. on 
the Ministry of Railways - Railway 
Electrification Projects. ---
Page 15, line 15 

After "it is" 
insert "not" 

Page 21, APpendix III, line 8 
!su: "All Indian Railways" 
read "Eastern Railway" 

Page 22, APpendix IV, line 8, 
W "All India Railways" 
I.e.aJ1. "All Indian Railways" 
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I, 'theCha'irmanof the £StimateaCommittee,ha,viQg :been ,authorisecl 
lby the Committee to submit the Jl.eport on ,their :behalf. !present tlUs 
ltundred and second Report 011 action .taJr.enby Government on the re-
oCommendatic>DfI .contained in the Seventieth Report ·oftbe Euimate& 
'Committee (Fourth Lflk 'S:ibha) ,on the Ministry ,of ,llaiJways-RaiIway 
Electrification P.trOjects. 

2. The Seventieth Report of ihe Estimates'c;c,mmiuce wal presented 
:to the Lok Sabha on ,(he :18th February, :1969. 'Go.vemment furnished 
replies indicating action taken .on, the recommendations <contained in the 
Report on the 18th Augmt and ,the '6at 'Septetnber, !l969. The Study 
'Group 'E' of ,the Estimates Committee '(11969-70) cOll6idered the repliea 
received from the Ministr'y at ,their sitting 'held on the 15th December. 
1969. The Draft iR.eportwati adopted lbythe Committee on the 20th 
:December. 1969. 

8. The Repol1t 111M !beendi.vided into 'the following Chapters:-

I. Report. 

II. Recommendations that have 'been ~cceptedby Government. 

III. Recommenda:tions whiCh :the 'Committee d~ not desire to 
pursue in view '€If lGovermnent'srep}y. 

IV. Recommenc.'hnion in respect of which reply 'of Government has 
not :been accepted 'hy ,I!he Committee. 

4. An analysis of the action 'taken by 'Government on the r('O)t1l-
:mendations contained in the Seventieth Report 'df the Estimates Com-
mittee (FGUTth Lok Sabha)is given :in Appendix VI. It would be ob-
:served therefrom that out of 25 l'ecommendati(')1l5 made in the Seventieth 
Report, 21 .rccGIIDUlendatiollfi,i.e.) '84 per ceJlt., have been accepted by 
-Government. The 'Commitee do not delJire to pursue 3 recommenda-
tions, i.e.) 12 per cent., in view of Government's Teply. The repl'Y of 
'Government in respect ·0£ 'one recommendnti0n i.e.. 4 per cent has not 
'been accepted 'by 'the Committee. 

NEW DELHI; 
December 26, 1969. ._._-------•. _-._-- ... 
Pausa 5. 189:) (SAKA)". 

{vii} 

M. THIRLJMALA RAO, 
Ch.'1i!-mfln) 

E6tjmates Comm;tee., 



CHAPTER I 

REPORT 

The Committee in para 2.19 of their Seventieth Report (Fourth Lok 
Sabha) on the Ministry of Railways-Railway Electrification Projects 
observed that they were not fully convinced of the reasons for deciding in 
June, 1954 to electrify Howrah-Burdwan main line and Sheoraphuli-
Tarakeswar branch line with 3000 V DC traction when in the interim 
report submitted by Shri S. Sarangapani in 1954 it was clearly stated that 
'''The single phase 50 cycl('s AC system has recently come into prominence 
with its adoption on certain sections of the French Railways and in the 
Belgian-Congo and was favoured on account of its lower costs of overhead 
equpiment compared to the DC system especially on railways where the 
traffic density cannot otherwise justify electrification. The results of the 
working of these sections are beiRg watched with keen interest all over the 
world". The Committee felt that without waiting for the final report of 
the Sarangapani Committee, the Railway Board could have initiated 
experiments to decide for themselves whether AC traction, which bad come 
into prominence in France and some other countries, could be suitable 
under Indian conditions before they went in for.3000 V DC traction in the 
Calcutta area. The Committee were not able to appreciate the course of 
action adopted by the Railway Board and they felt that the expenditure 
amounting to about Rs. 71. crores, which was subsequently necessitated for 
a conversion from DC to AC traction in the Calcutta area within a period 
of two to three years, could perhaps have been avoided. 

In reply Government have reiterated that 25 KV AC traction techno-
logy was not sufficiently advanced in 1954 for large scale adoption in 
Calcutta area. Any effort to anchor to a quasi-developed system which 
mayor would not have worked satisfactorily would perhaps have retarded 
introduction of electric traction in that area and also limited the capacity 
of the Railways to carry the ever increasing traffic in the lone. The 
Railways, therefore, adopted a system which had stood the test of time. 
The Government have further stated that as for initiating the trial recom-
mended by the interim Report by Sarangapani Committee in 1954 it is to 
be borne in mind that trial with this new 25 KV AC system which inter 
alia included development of suitable locos, EMUs and other ancillary 
equipments had already been well under way in Europe for the varying 
scopes of its application. Trial with any such system apart from being 
an unduly expensive experiment, also assumes availability of the industrial 
wherewithall for development of the sophisticated electrical equipment 



tor the contact system, supply system and the rolling stock. In the context 
.of the development of our industrial base in the country during the 
:Fifties, it was almost unimaginable that OUI trials would yield either 
.effective or speedier results than those expected from developments abroad. 
This supposition has been more than fully proved by subsequent events." 

"In the context of the above", it has been stated by Government that 
"the decision taken by them (Ministry of Railways) in 1954 for electri· 
fication on 3000 V DC was the best possible solution. Further as soon as 
the superiority of the AC 25 KV 50 cycle was established beyond reason· 
able doubt, the Ministry lost no time in ordering a survey to assess the 

'economies of conversion of the section to AC. The conversion was subse-
quently carried out at a cost of Rs. 3.47 crores (excluding rolling stock 
which after cOllversion are still in use). Moreover, by virtue of this con-
version, the Ministry of Railways also envisaged substantial return by way 
of reduced operating expenses as compared to the continuation of the old 
3000 V DC system." 

The Committee m'p. not able to appreciate the course of action adopted 
.by the Railway Board and they still feel that the expenditure amounting 
to about Rs 7i crores, which was subsequently necessitated for conversion 
from DC to AC traction in the Calcutta area could have been atJOided, 



CHAPTER n 
RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Recommendation (Serial No. J) Para. No. 2.18 

The Committee note that before any particular section of the Railway 
1S tak.en up for electrification, the comparative economics of steam, diesel 
and electric tractions are gone into for that particular section and only 
after it is found that electric traction will be more economical, it is 
..adopted. 

Reply of Government 

The observations made by the Estimates Committee are noted. 

[Ministry oE Railways' O.M!. No. 69-B (C) .EC/IV/70 dated 
18th August. 1969/Sravana 27, ]891.] 

Recommendation (Serial No.4) Para. No. 2.34 

The Committee are not satisfied with the explanation given by· the 
IHinistry that the electrification schemes sanctioned during the period 
-covered by the Second Five Year Plan and the Third Five Year Plan have 
been given the nomenclature "Second Five Year Plan schemes and the 
Third Five Year Plan schemes respectively for convenience of reference 
only." They feel that as far as possible. the schemes should be completed 
within the Plan period itself and should not be allowed to be spilled over 
to succeeding periods. 

Reply of Government 

Ministry of Railways would like to eIDjphasise 'that the Electrification 
'Schemes sanctioned during the second and third five year plan were so 
designated for convenience of reference only. They were sanctioned duro 
ing particular plan periods and even according to initial targets some of 
them were not expected to be completed during those plan periods. 

2. Electrification schemes normally take 314. years to complete from the 
date of sanction of the abstract estimate. If time is reckoned from the 
date the scheme is initially thought of. this period will be of the order of 
718 years and thus span more than one phm period. Schemes sanctioned i~ 

3 
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the first or second year of the Five _Year Plan have better chances of com-
pletion within the plan period than those which are sanctioned in the 
subsequent years. Further, of necessity, the electrification schemes have 
to be planned and progressed in a suitably phased manner so as-to provide 
sustained economic and uniform workload on the administrative and exe-
cutive agencies created for this purpose and also not to cause undue 
imbalance, disturbance and duress on the established manufacturing capa-
city for the electrification components. Inter alia the projects which are 
approved and sanctioned towards the later half of the plan period would 
inevitably spilover to the succeeding pan period. Ministry of Railways, 
however, assure that all possible efforts would be made to complete these 
works within their respective target dates. 

[Ministry of Railways' O.M. No. 69-B (C) -EC/IV /70 dated 18th 
August, 1969\Sravana 27, 1891]. 

Recommendation (Serial No.5) Para. No. 2.!J7. 
I 

The Committee are unhappy to note that the Ministry have not pre-
pared any Perspeodive Plan in regard to electrification of lines beyond the 
Fourth Plan schemes. They would strongly recommend that steps should 
be taken to prepare a Master Plan for the electrification of the Indian 
Railways on a long term basis so that a clear picture may emerge as to 
the quantum of work that has to be executed, for the benefit of the plan-
ners, basic industrial units f)f the public and private sectors as well as the 
related manufacturing industries in the country. 

Reply of Government 

As recommended by the Estimates Committee, action to prepare a pers-
pective plan for Railway Electrification on the Indian Railways has al-
ready been initiated. 

[Ministry of Railway's O.M. No. 69·B (C) ·EC /IV /70 dated 18th August 
1969jSravana 27, 1891]. 

Rerommendation (Serial No.6) P:u-a. No. 2.50 

The Committee note that except in one case, all the railway electrifica-
tion projects from the Second Five Year Plan onwards had to be carried 
forward beyond the target dates originally fixed for their completion • 

.• eply of Government 

The observation of the Committee is noted. 

[Ministry of Railway's O.M. No. 69-B (C) -EC/IV /70 dated 18th· 
August, 1969/Sravana 27. 1891]. 
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It.ecommendation (Serial No.7) Para. No. 2.51 

The Committee also note that even though the Railways could not 
foresee such factors as strikes in their construction units, public demons-
tration and stoppage of passenger trains etc., they were directly responsible 
for such jobs as remodelling of yards and completion of (link) lines which 
were contributory factors for delay in execution of the schemes. 

Reply of Government 

The observations of the Committee are noted. The Railways have 
been suitably instructed that electrification works wherever in progress 
should not normally wait for completion of yards remodelling works ex-
cept in exceptional cases. 

A copy of letter No. 69/REjH18/4 dated 7-8-1969 addressed to General 
]\fanagers, All Indian Railways is attached for reference (Appendix I). 

[Ministry of Railway's O.M. No. 69-B(C)-ECJIVI70, dated 18th 
August, 1969!Sravana 27, 1891]. 

Recommendation (Serial No.8) Para. No. 2.52 

The Committee are of the opinion that while in some cases energising 
of the electric traction lines had been delayed due to delay in completion 
O{ work of erection of substationt and transmission lines by the power 
~upply authorities or delay in getting copper conductors, steel sections, 
AC EMUs and other materials. there had not been proper planning and 
coordination with other authorities while preparing the final estimates of 
schemes and getting target dates for their implementation. As a result 
of this the period of completion of the projects had to be spread over 
resulting in upward revision of estimates and overhead expenses. 

Reply of Government 

The observations of the Committee are noted. However. Ministry ot 
Railways would like to reiterate that very close co-ordination with other 
agencies and meticulous planning have been ensured in all cases at all 
stages. The reasons for delays in the completion of electrification schemes 
are due to drcumstances beyond the control of this Minisrry. However. 
every effort will be made to ensure that careful planning and close liaison 
with other agencies is maintained in future. 

[Ministry of Railway's O.M. No. 69-B (C) .EC/IVj70, dated 18th 
August, 1969jSravana 27, 1891]. 
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Recommendation (Serial No.9) Para. No. 2.55 

Now that the Railways have taken up the job of cabling of the long 
distance tele-q>mmunication circuits which had previously been the res-
ponsibility of the P. & T_ Department, the Committee hope that delay in 
execution of electrification of railway lines on this score could henceforth 

. be obviated. 

Reply of Government 

The observations of the Committee are noted. The Railways have 
been advised to ensure that there is no delay in completion of Electrifica-
tion work on account of cabling works vide copy of letter No. 691REI13814 
dated 6-8-1969 enclosed (Appendix II). 

[Ministry of Railway's O.M. No. 69-11 (C) -EC/IV /70 dated 18th 
August. 1969ISravana 27. 1891]. 

Recommendation (Serial No. 10) Para. No. 2.54 

The Committee desires that gaining from experience, the Railway 
Board would take urgent steps to ensure that there is no avoidable delay 
in completion of projects, after the target date is once fixed, so that rise 
in the cost of the projects and delay in energising the tracks are obviated. 

Reply of Government , 

The observations of the Committee are noted. The Ministry o( Rail-
ways will take necessary steps to ensure that there is no avoidable delay 
in timely completion of electrification projects. 

[Ministry of Railway's O.M. No. 69-B (C) -EC/IV /70 dated 18th 
August, 19691Sravana 27, 1891]. 

Recommendation (Serial No. 11) Para. No. 2.66 

The Committee note that the Study Team on Metropolitan Transport 
set up by the Planning Commission is at present engaged in the studies 
of transport problems of the Calcutta Metropolitan area. They would. 
however, suggest that the Railway Board should maintain suitable liaison 
with the above Study Team of the Planning Commission and set up neces-
sary machinery to proceed with the preliminaries of Ilreparation of a pro-
ject report of the proposed circular railway, as necessary, so as to avoid 
any loss of time in setting in motion the processe; for execution of the-
scheme, if finally approved. 
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R.eply of Government 

A senior officer of the Railway Board is a member of the· Study Team 
on Metropolitan Transport of the Planning Commission. Besides. close 
liaison is always maintained by the Railway Board with the Planning 
Commis~ion on issues relating to Metropolitan Transport. An organisa-
tion under the charge of a Chief Administrative Officer has been set up 
for undertaking final location and traffic surveys for the proposed subur-
ban dispersal line in Calcutta from Dum Dum to Prtnce Ghat. The cost 
of the survey is estimated at Rs. 25 lakhs and an amount of Rs. 15 lakhs 
is proposed to be spent during 1969-70 on this survey. The actual can· 
struction work can commence after the final location survey is completed. 

[Ministry of Railway"s O.M. No. 69·B (C)-EQIVI70, dated 18th 
August, 19691Sravana 27, 1891]. 

Recommendation (Serial No. 12) Para. No. 2.71 

The Committee are unable to appreciate how a scheme which ba<f 
been processed through all the phases prior to the accord of sanction COUld. 
be put off due to slight temporary fall in density of trafAr: in an interven-
ing period. The Committee. therefore, recommend that the Ministry 
should endeavour to complete the economic study of cost/benefit of elec-
trification of the Madras Vijayawada section which is currently being car-
ried out for assessing the financial justification of the scheme and take a 
final decision for acceptance· of the projects for execution very early. 

R.eply of Government 

It is noted that the above recommendation of the Estimates Committee 
relates to the electrification of Madras-Vijayawada section, for which sanc-
tion has not yet been issued. It was in the course of custom-ary examina-
tion of this project that the purported fan in traffic was detected. The 
Committee would appreciate that electrification entails farge funds and in 
the context of overall shortage of ways and means. it is onfY1lppropriatc 
that such proposals are searchingly ~xamined before sanction. It is in this 
light t~lat the economic study of the cost/benefit of the electrification of 
Madras-Vijayawada section is now being carried out by the Ministry of 
Railways. The said study is expec~d to be completed shortly, whereafter 
final decision in regard to its execution will be taken. 

[Ministry of Railway's O.M. No. 69-B (C)-EQIVI70, dated 18t" 
August, 1969ISravana 27, ]891]. 
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Recommendation (Serial No. 15) Para No. 2.73 

The Committee note that in the Sealdah-Lalgola section a p,m. of the 
whole section is electrified on 25 K V AC system and a small part is catered 
to by steam traction. They feel that economies are likely to result if the 
Iwhdle section is electrified. They Would, therefore, suggest that studies 
may continue to be made on the basis of traffic carried during the last five 
or six years about the economics of electrifying the residual part of the 
Sealdah-Lalgola section. 

Reply of Government 

The observations of the Committee are noted. As recommended by 
the ~ommittee, Eastern Railway has been advised to carry out a feasibility-
cum-cost investigation of the electrification of Krishna Nagar City-Lalgola 
section vide copy of letter No. 69IRE!I!J8!4 dated 6th August, 1969 en-
dosed (Appendix III) 

[Ministry of Railway's O.M. No. 69-B (C)-EC!IV!70, dated 18th 
August, 1969!Sravana 27, 1891]. 

Recommendation (Serial No. 14) Para. No. 2.78 

The Committee note that the electrification of two sections, namely 
Kharagpur-Tata Nagar and Sealdah-Ranaghat, DumDum Bongaon was 
sanctioned in 1960 by the Railway Ministry although the anticipated 
return to the projects was less than the normal return of 7 per cent. They 

. also note .that electrification of two sections, namely Gardhrubeswltr-Adra-
Jyochandipahar and Rourkela-Bitmitrapur was done as an operational 
necessity. The Committee hope that while taking up electrification of 
new ~ecti()ns the Ministry would keep in view that the anticipated return 
does not normally fall below 7 per cenll on the capital outlay which is the 
present norm laid flown for the selection of a project for electrification. 

Reply of Government 

The recommendations of the Committee are noted and the same will 
be kept in view at the time o( sanctioning electrification schemei in future. 

[Ministry of Railway's O.M. No. 69-B (C)-EC!JV!70. dated 18th 
August. 1969!Sravana 27, 1891]. 
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IlccoauDendatioD (Serial No. 15) Pan No, 2.79 

The Committee are surprised to note .that the Ilailway Board have 
no statistics ,to show the actual returns on the sections 50 far electrified 

..as against the returns they had' anticipated at the time of projects were 
sanctioned. They are of the view that the Ministry should set up the 
necessary machinery for evaluating the percentage of return on capital 

,outlay in each project with la view to see to what extent their anticipa· 
tions in regard to earnings Ihave been realised. 

Reply of Government 

The recommendations of the Committee are noted. The Ministry of 
Railways have appointed a Committee to look into this and other allied 
aspects. The matter is under examination. 

tMinistry of Railway's O.M. No. 69·B (C)-EQIV170, dated 18th 
August, 1969ISravana 27, 1891]. 

R.ecommendatlon (Serial Nos. 16 &: 17) Para Nos. 8.42 and 8.48 

The Committee are of the opinion that the reasons advanced for 
decentralisation of the centralised Railway Electrification organisation, 
i.e. economy and efficiency. are not amply borne out by the facts as 
brought out before the Committee. In the. past, preliminary survey, esti· 
mating and even technical advice etc. for electrification projects at places 
like Virar, Sabarmati. Madras-Vijayawada, Igatpuri-Bhusaval and Madras 
Beach-Villupuram, which were far away from the headquarters at Cal· 
<:utta, had been directly conducted by the Railways Electrification Or· 
ganisation as it existed at Calcutta before re-organisation. The Mini .. 
try of Railways themselves have commended the good work done by the 
organisation. Moreover, while the establishment of Railway Electrifica· 
tion organisation is being gradually reduced at Calcutta. expansion in 
the strength of officers and staff is taking place in the Railway Board. 
New Delhi. the RDSO, Luckno'w and the Zonal Railways. As and when 
in future any electrification work is taken up by the zonal railways. it is 
more likely than not, there will be expansion in the strength of officers 
and staff there al80. In these circumstances the Committee are doubtful 
whether it has beeI1 a wise step to decentralise a well·knit compact or· 
ganisation which had acquired the technical know-how and which il 
stated to have achieved a pace of work comparable with that of other 
advanced countries of the world. 

Now that the de-centralisation of the Railway Electrification orga· 
nisation at Calcutta ha., already taken place due to administrative con-
venience, the Committee would not like to make any further com· 
.ments on this issue for the present. They would, however, suggest that 
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the' Millistry"o{ ,Railwaysshotild keep 'ft careful watch"oVer the develop-
.. Q1ents in this regard anll report to Parliament after a couple of years 

as t~whatextent ec~nomyand efficiency has been achieved 'as a result of 
"re.organisatiou, of the ,"Railway Electrification," ' , 
~. . , . ~. '. . '. . 

RepJy of Government 

The observations of the Committee are noted, As recommended by 
the Estimates Committee, a report will be submitted to the Parliament 
after a couple of years on the economy and etliciency achieved as a re-
sult of re-organisation of the Railway Electrification Organisation. 

[Ministry of Railway's O.M. No. 69-B (C)-EQIVI70, dated 18th 
August. 1969\Sravana 27, ]891]. 

RecommendaliOl1 (Serial No. 18) Para No. 3.44 

The Committee would also urge that proper accounting of the work-
load of electrification of the railways, the expenditure incurred thereon 
and the progress made therein should be maintained in the zonal rail-
ways as also in the Ministry of Railways (Railway Board) So that a clear 
indication about the progress of work and expenditure involved in elec-
trification of railways is clearly discernible. 

Reply of Government 

The observations o[ the Estimates Committee are noted. In fact, as 
per extant instructions. Railways are to maintain separate account of ex-
penditure for such projects. whereby the physical progress of the work 
and expenditure incurred thereon is constantly available. 

[Ministry of Railway's O.M. No, 69-B (C)-EQIVI70, dated 18th 
August, 1969!Sravana 27, 1891). 

Reconm1endation (Serial No. 19) Para No. 4.4 

The reasons for slower tempo oE works leading to savings in the 
ac:tual cl'pendhure during the last three years have already been com-
mented upon earlier. The Committee would only like to point out that 

,there have been variations between the original estimates and the revised 
, estimates and between the revised estimates and actual expenditure dur-
'ing the last three years, which indicates scope for realistic budgeting and 
efficient implementation of schemes. 

Reply of Government 

The observations of the Estimates Committee are noted. As' recom-
mended hy the Committee the Railways have been instructed to exercise 
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necessary care in preparing r~ali~tic budget and ensure efficient imple-
mentation of the schemes vide copy of letter No. 691RE\lS814, dated 
6-8-1969 enclosed (Appendix IX). 

[Ministry of R.ailways' O.M. No. 6<J-B(C)-ECiIVI70, dated 18th Au~u!it, 
1969lSravana. 27, 1891] 

Recommendation (Serial No. 21) Para No. 5.26 

As regards the casuall labour, the Committee note that they have to 
take their chance along with other casual labour whenever regular va-
,·andes occur. Thd Committee trust that in filling up regular vacancies 
of labour, due consideration is given to the work done and experience 
gained by labour in various railway projec;ts. 

Reply of Government 

The recommemlatioll of the Committee is already being observed in 
Cull. 

[Ministry of Railways' O.M. No. 69-B (C) -EQIVI70, dated 6-9-1969, Bhadrd 
15, 1891]. 

Recommendation (Serial No, 22) Para No. 5.27 

'I1he Committee have no doubt that the Ministry will ensure, as pro-
mised to the Committee, that there is no retrenchment in the <:adre of 
gazetted and non-gazetted employecs of the erstwhile Railway Electri-
fication Organisation and steps will be taken to utilise the experience 
and expertise acquired by them during the last 14 years to the benefit of 
the entire railway organisation. 

Reply of Government 

1 t is the policy of the Government to avoid retrenchment to the maxi-
mllm extent possible. Hence Railway servants found surplus to require-
ments are absorbed against alternative posts for which they are found 
suitablc, after imparting to them training, where necessary. 

[Ministry of Railways' O.M. No. 69-B (C) .EqIVI70, dated 6-9-1969. Bhadra 
15, 1891]. 

Recommendation (Serial No. 24) Para 6.22 

The Committee are glad to be told that there is a gradual reduction 
in the foreign exchange component in the capital and annual recurring 
cost of diesel traction and eJectrk traction and this wOllld be reduced to 
10 per cent. in 1975 as against 83 per cent in 1965. The Committee trust 
that this reduction will be achieved. 
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Reply of Goftmment 

The observations of the Committee are noted. 

[Mini.tty of Railway', O.M. No. 69·B (C)-ECIIVI70. dated 18th 
August. 1969!Sravana 27. 1891]. 

R.ecommendation (Serial No. 25) Para 6.26 

The Committee are happy to note that the Railways have stopped 
. buying any electric 10c08 from foreign sources. The committee hope that 
it will be possible for the Railway authorities to reduce the cost of locos 
produced in India 

R.eply of GoTeI"D.lllent 

The observations of the Committee are noted Chittaranjan Locomo· 
tive Works. who are manufacturing electric locomotives have been 'ad· 
vised of these observations. 

[Ministry of R.ailway·s O.M. No. 69·B (C}-ECjIVI70. dated 18th 
August. 19691Sravana 27. 1891]. 



CHAPTER. 111 

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT DE-
SIRE TO PURSUE IN VIEW OF THE GOVERNMENTS 
REPLY 

R.ecommendation (Serial No.5) Para No. 2.55 

The Committee note that the Railways have been able to energise a 
total of 1962 route Km and 4804 track Km on 25 kV AC system during 
the period from August 1960 to Slst March 1966. The Committee are, 
however distressed to note thaI! a large number of schemes which were 
originally included in the Second and Third Five Year Plans had to be 
carried forward to the Third and Fourth Five Year Plan periods res-
pectively. Some schemes are likely to be thrown forward even beyond 
March, 1971. While appreciating that electrification works take consi-
derable time for completion and entail concurrent co-ordination with 
different authorities-Central as well as State the Committee fail to un-
derstand why finn target dalts (:annot be laid down on realistic basis 
and strictly adhered to after fully taking into account the inherent diffi· 
culties like the supply of power, procurement of material and equip-
ment, etc. They feel that it is better to take up such of the schemes as are 
likely to be completed -within the scheduled time and within the re-
sources available instead of dissipating energy and money on different 
schemes which, do not stand any chance of being taken up and completed 
within the target dates. 

Reply of Government 

While the Ministry of Railways share in full the anxiety of the Com· 
mittee for fixing realistic target dates for electrification works and adher-
ing to them, they would respectfully state that despite their very best 
efforts in this direction. it is not always possible and practicable to do so. 
As explained in the course of the evidence on behalf of this Ministry, 
Electrification works are inherently widely scattered calling for both 
inter-departmental and intra departmental coordination. as well as alSO-
cilttion without side agendes. Electrification Projects an! also 
subjected to extraneous disturbing facton like industrial and Jabour 
climate in the area of operation. difficulties arising out of the other in-
ternational developments e.g. closure of the Suez Cana1. prob1ems of 
Rhodesia etc. etc. over which the Railways had no control. 

13 
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Minimy of Railways, therefore, feel that while all efforts will be 
continued to fix reaIisli<" target dateli on the basis of known variables, 
th~ possibility of relegation of these target dates cannot be entirely ruled 
out. 

The inherent psychologkaladvantages of sticking slightly tight target 
dates to the executing authority have also to be considered. 

[Ministry of RaiJways' O.M. No. 69-B(C) -EC!IVI70, dated 18th August. 
19691Sravana 27. 1891]. 

Recommendation (Serial No. 29) Para No. 5.25 

The Committee regret to note that when such Projects as Railway 
Electrification, for which a separate organisation was specificaJly created 
abol1t 14 years ago, are completed. there is large scale reversion of em-
ployees and retrenchment of casual labour. The Committee need hardly 
point out, as had already been admitted by the representative of the' 
Ministry of Railways. that such reversions create a sense of discontent-
ment among the officers and staff. The Committee would, therefore, 
like to suggest that the Ministry of Railways should give a thorough and 
careful consideration to this aspc(:t and consider the feasibility of ab-
sorbing the employees in equivalent grades or posts in other projects 
which might be progressing under the Railways in any other part of the 
country. 

Reply of Government 

Except for Class IV posts which are mostly mann~<i by Casual Labour, 
all other posts in the Railway Electrification Organisation have generally 
been filled by drafting staff from the Railways. In the initial stages some 
staff was also, locally recrui~ed in the Railway Electrification Organisation. 
Due to abundant chances of promotion on the Railway Electrification 
Project and less rigorolls standards of selections as compared to those 
on the Open Line, many of these staff have been promoted to higher 
J>9.'ts on the Railway Electrification Project. When the main work of 
the )l.ailway Eleqrifications Project came to a close, these staff had to face 
reversion. While this has caused some discontent~lllong them, it will 
be appreciated tllat if these staff are sent out to fill the posts on the Pro-
.lccts under various Railway AdministratioQs as recommended by the 
Comm.ittee,: there would be a great deal of resentment and frustration 
amongtbe regular open line staff of the Railway Zones ~cause the posts 
on the local Projects are e.x<adre posts which are ordinarily filled from 
amonr.st the regular open line staff of the concerned Railway Zones. The 
filling up of thest' posts by the Railway Electrification staff would cause 
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.:a. legitimate . grievance among such open Jine staff who would. feel·agl'i<;:v-. 
ed . in .·their legitimat~ prospect~ havil!g.been taken away hy. a ditferent . 
Organisation. The difficulty, however, would not arise if the staff 
ofth-e . 'Railway Electrification ate absorved on· Pnljects. having 
an entity independent from Railways such as the Metropolitan Transport 
Projects at Bombay and Calcutta which are uncler the direct control of 
the Railway lkmrd. These 'Pro,fccts, at pre~nt,.have no absorbing poten-
tial .IS they have yet to complete the final location survey. The work 
ca..) tommence anlyafter theeatimates have ,been prepared and approv-
ed. The entire process will take a long time. Hence it is tOQ early to 
consider the problem of Railway ElectrificatiQn surplus staff with refer-
ence to the future absorbing potential of thQse projects. It is most 
likely that by the time those projects get going, the Railway Electrifica-
tion men would finally have settled down on the Dpen line. 

In view Qf the above, it is feasible to. accept· this part of the Esti-
mates Committee's Recnmmendation. 

{Ministry of Railway's O.M. No.. 69-B(C)-EQIVI79, dated C)-9.19fi9IBhadra 
]5, 189]]. . 

Recommendation (Serial No. 23) Para No. 6.10 

The Committee nQte that the Railways are one of the major con-
~umers nf electricity and any fluctuation ~n its tariff will have reper-
cussions on the Qperating costs Qf the Railways. The CQmmittee find 
that the p)'(~sent overall rate per unit of electricity purchased by th(' 
Railways from different agencies varies from 8 to 13.2 paise. The Com-
mittet· suggest that the Government may examine the feasibility of eVQlv-
ing a uniform fQrmula for determining tariff payable by the Railways ror 
purchase of electricity from nifferent State Electricity BQards. They also. 
suggest that befQre starting their own generating stations at considerable 
cost. the Railways should e,.plore the PQssibilities of Qbtaining electricity 
at reasonable rates frQm State Electricity Boards, by entering into long 
term agreements with them. 

Reply of Government 

ObservatiQns of the Committee are noted. Ministry of Railways 
share in full the views of the Committee and will continue their effort~ 
with the Ministry of Irrigation and Power who have been requested to 
examine the feasibility of evolving a uniform fQrmula for determining 
the electridty tariff payable by the RailwaYs for purchase of electricity 
from different State Electricity BQards vide CQPy Qf U.O. No.. fi9/REI I ~81 
4. dated 6th August. 1969 enclosed (Appendix V) Ministry of Rail-
ways also. assure that before contemplating establishment of Railway 
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Power Honses, they would dul'Y explore possibilities of securing rea· 
'iIOnable rates for supply of electricity from the State Electricity Boards. 

[Ministry of Railways' O.M. No. 69-B (C) -EC/1VI70, dated 18th August,. 
1969lSravana 27, 1891]. 

Comments of the Committee 

The Committee would like to be informed of the action taken ir. 
due course. 



CHAPTER IV 

1lE~OMMENDATION IN RESPECT OF WHICH REPLY OF GOV-
ERNMEN~ HAS NOT BEEN ACCEPTED BY THE COM-
MITrEE 

R.ecommendation (Serial No.2) IPua, No. 2.19 

The Committee are, however, not fully convinced of the reasons for 
deciding in June, 1954 to electrify Howrah-Burdwan main line and 
Sheoraphuli-Tarakeswar branch line with 5,000 Volt DC traction and 
not adopting 50 cycles AC system of traction when in the interim ro-
port submitted by Shri S. Sarangapani in 1954 it was clearly stated, "The 
single phase 50 cycles AC system has . recently come into promi-
nence with its adoption on certain sections of the French Rail-
ways and in the Belgain-Congo and was favoured on account of its lower 
costs of overhead equipment compared to the DC system especially on 
railways where the traffic density cannot otherwise justify electrification. 
The results of the working of these sections are being watched with keen 
interest all over the world". The Committee feel that without waiting 
for the original report of the Sarangapani Committee, the Railway Board 
could have initiated experiments to decide for themselves whether AC 
traction, which had come into prominence in France and some other 
countries, could be suitable under Indian conditions before they went 
in for 5,000 Volt DC traction in the Calcutta area. The Committee 
are not able to appreciate the course of action adopted by the Railway 
Board and they feel that the expenditure amounting to about Rs. 71 
crores, which was subsequently necessitated for conversion from DC to 
AC traction in the Calcutta area withini a period of two to three ye'ars,. 
could perhaps have been avoided. 

R.eply of Government 
The Ministry of Railways note that the Committee are not fully con-

vinced of the reasons for adoption of 5,000 V DC in Calcutta! area in 
1954. 

It may be re-iterated that 25 KV AC traction technology was not 
sufficiently advanced in 1954 for large scale adoption in Calcutta area. 
Any efforts to anchor to a quasi-developed system which mayor would 
not have work.ed satisfactorily would perhaps have retarded inttoduction 
of electric traction in that area and also limited the capacity of the 
Railways to carry the ever-increasing traffic in the zone. The Railways. 
therefore, adopted a system which had stood the test of time. 

17 
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As for the initiating the trJal recommended by the interim report by 
'Sarangapani Committee in 1954 it is to be borne in mind that trial with 
this new 25kV AC system which inter alia included development of 
suitable locos, EMUs and other anicillary equipm,ents had alre;:tdy been 
well undC!r way iJlE~rope for the varying scopes of its application. Trial 
with any such system apart from being an unduly expensive experiment, 
also assumes availability of the industrial wherewithall fordeveop. 
ment of the sophisticated electrical equipment for the contact system, 
supply system and the rolling stock. In the context of the development 
~f our industrial base in the country during the Fifties. it was almost 
linimaginable that our trials would yield either effective or speedier results 
than those expected from developments abroad. This supposition has 
been more than fully proved by subsequent events. 

In the context of the above, the Ministry of Railwllys would respect-
fully urge that the decision taken by them in 1954 for' electrification on 

.3,000 V DC was the best possible solution. Further as soon as the su-
periorit'j of the AC 25 kV 50 cycle was established beyond reasonable 
doubt, the Ministry lost no time in ordering a survey to assess the eco-
nomies of conversion of the settion to AC. The conversion was subse-
quently carried out at a cost' of Rs. 3.47 crores (excluding rolling stock 
which after conversion are still in use). Moreover, by virtue of this con-
version, the Ministry of Railways also envisaged substantial return by 
way of reduced operating expenses as compared to the continuation of 
the old S,OOO V DC system. 

[Ministry of Railways' O.1\{. No. 69.B (C) .ECjIVI70, dated 18th August, 
1969lSravana 27, 1891)' 

Comments of the Cpmmittee 

prease see Chapter I. 

NEW DELHI; 
DecemlleT 26, ]969. 

Pausa 5, 1891 (&zka) 

M. THI~l!MALA RAO, 
Chairman. 

Estimates Committee. 



APPENDIX I ' 

(Vide replY to recommendation serial 'No. 7 in Chapter 11) 

GoVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 

(RAILWAY BOARD) 

No. 691RE/l3814. 
The General Manager. 
All Indian Railways. 

New Delhi} dated 7th August}: 1969. 

SUBJECT: Rat'lway Elect1'ification Works on Indian Railways. 

Arising out of the recommendations made by the Estimates Com-
mittee in their 70th Report and Board's reply thereto, the Board desire 
that electrification works wherever in progress should not wait for com-
pletion of yard remodelling works except in emergent cases. However. 
provision for such remodelling should invariably be kept in the design 
so that future changes do not pose difficulties at later stages. 

2. Furtb,er, the completion of link linr:g wherever involved, should be 
ensured to enable commencement of electrification works. 

3. Please acknowledge receipt. 

SdI. M .. L{ KHULLAR. 
Director Railway Electrification (E), 

Railway Board. 
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APPENDIX n 
(Yide reply to recommendation Serial No.9 in Chapter II) 

GoVERNMENT OF INDIA. 

MINISTR.Y OF RAILWAYS 
(RAILWAY BOARD) 

, 

No. 691R.f:j158j4. N~ D~fhi 6 Augwt, 1969. 
The General Managen (Electrification), 
All Indian Railways. 

SUBJECT! Cabling of the long distance tele-communication circuits o~ 
sections where electrifiClltion schemes are in progress. 

The Board have sometime back decided that the Railways should 
undertake themselves the job of cabling of long distance tele-communi-
cation circuits which has previously been the responsibility of the P. &: T. 
Department. 

2. The Estimates Committee while examining the estimates of the 
Railway Electrification Projects in their 70th Report, have recorded that 
"the Committee hope that delay in execution of electrification of rail-
way lines on this score could henceforth be obviated." The Board,.' 
therefore, desire that the RailwaYs on whose jurisdiction, electrification 
works are in progress, should endeavour to complete the work of laying 
of tele-communication cables well in advance of the actual energisatioD 
of the section with a view to obviate any delay on this score in execu-
tiGn of electrification of railway lines. 

Please acknowledge receipt. 

r L_ 

Sd/. M. L. KHULLAR, 
Director, Railway Electrification (E), 

Railway Board. 
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APPENDIX m 
(Vide reply to recommendation Serial No. U in Chapter II) 

GoVEllNMENT OF INDIA 

MINISTRY OF RAILWAYS 
(RAILWAY BOARD) 

No. 691REI U814. New Delhi, dated the 6th August, 1969. 
The General Managers (Electrification). 
All Indian Railways. 
Calcutta. 

SUBJEcr: Electrification of Sealdah.Lalgola section of the Eastern Rail· 
way. 

The Estimates Committee while examining, the estimates of Railway 
Electrification Project. have recommended in their 70th report that fea-
sibility-cum-cost-investigation of electrification of Krishna Nagar City-
Lalgola section on the Sealdah Division may be carried out on the basil 
of traffic carried to the last five to six years. The Board desire that 
the feasibility-cum-cost investigation for el~trjfication of Krishna Nagar 
City-Lalgola section should be carried out and submitted to them at an 
early date for their consideration. 

Sd/. M. L. KHULLAR. 
Director, Railway Electrification (E). 

Railway Board. 

PARLIAMENT Ll8RA~'( 
,..:1.. y & Hd/'rt'[I.~ Bflr v",e) , ... ,,,rar ' 
CeatlP&l GeHrt. Publioatio..:,\ 

u ? G /'1 0 6.L "v. .. 
1\ ('ttl Ne. ''If .•. rl~·· 

..... ~.:*. :l!?--
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APPENDIX IV 
(r'ide reply to recommendation Serial No. 19 in Chapter H) 

GOVERNMENT OF INDIA 

No. 69IREI13814. 

MINISTRY OF RAILWAYS 
(RAILWAY BOARD) 

New Delhi, dated the 6th August, 1969_ 

The General Managers (Electrification), 
All India Railways. 
SUBJECT: Realistic Budgeting and efficitmt implementation of electri-

fication schemes. 

Recommendation No. 19 contained in Appendix III of the 70th 
'Report (Fourth Lok Sabha) of the Estimates Committee (1968-69) on 
Ministry of Railways-Railwa'Y Electrification 'Projects is reproduced 
below: 

"The reasons for slower tempo of works leading to savings in the 
actual expenditure during the last three years have already 
been commented upon earlier. The Committee would only 
lik.e to point out that there have been variations between 
the original estimates and the revised estimates and between 
the revised estimates and actual expenditure during the last 
three years, which indicates scope for'realistic budgeting and 
efficient implementation of schemes. 

Board desire that as recommended by the Estimates Committee. 
necessary care maoy be exercised in pr(Paring realistic budgets and ensure 
efficient implementation of the electrification schemes' wherever in pro-
gress. 

Please acknowledge receipt. 
Sd/. M. L. KHULLAR, 

Director, Railway Electrification (E), 
Railway Board. 
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APPENDIX' V 
(Vide reply to recommendation Serial No. 23 in Chapter III) 

GOVERN!\U:NT OF INDIA 

MINISTRY OF RAILWAYS 
(RAILWAY BOARD) 

SUBJEC1': Evolving a uniform formula for determining the electricity-
tariff payable by the Railways for pttrchase of electricity from 
different, State Electricity Boards. 

An extract of the recomm~ndation No. 23 contained in Appendix 
III of the 70th Report (Fourth Lok Sabha) of Estimates Committee 
(1968-69) on Ministry of Railways-Railway Electrification Projects is 
reproduced below: 

"The Committee note that the Railways are one of the major 
consumers of electricity and any fluctuation in its tarilf will 
have repercussions on the operating costs of the Railways. 
The Committee find that the present overall rate per unit of 
electricity purchased by the Railways from different agencies 
varies from 8 to 13.2 paise. The tommittee suggest that the' 
Government may examine the feasibility of evolving a uni-
form formula for determining tariff payable by the Railways 
for purchase of electricity from different State Electricity 
Boards." 

The Ministry of Irrigation and Power, is requested to kindly examine 
the feasibility of evolving a uniform formula in determining the tariff 
paYable by the Railways for purchase of Electrkity for electric traction 
from different States Electricity Boards as recommended . by the Es'ti. 
mates Committee. This Ministry may also be kp.pt apprised of the action 
taken in the matter. 

Please acknowledge receipt. 

Sdl. M. L. KHULLAR, 
Director Railway Elech-i{ication (E), 

Railway Bom·d. 

Ministry of lrrig.'ltion and Power, New Delhi. --_._ ....... _---- --.-- - -----_ ... _--- ...... _._---
[Ministry of Railways (Railway Board's) V.O. No. 691RE!U814, dated the 

6th August, 1969]. 

23 



APPENDIX VI 

(Vide Introduction) 

Analysis of the actIon taken I1y Government on the recommendatiom 
contained in the 70th Report of the Estimates Committee 

]. Total number of recommendations. 

2. Recommemlatlons which have, been accepted by the 
Oovemruent (vide recommendations Nos. }, 4, 5, 6, 7, 
8,9, 10, 11, ]2, IS, H, 15, 16, 17, 18, 19,21,22, 24,25.) 
Number 

Percentage to total. 

S. Recommendations which the Committee do not desire 
to pursue in view of Government's reply (vide recom-

mendations Nos. 3, 20 and 23) . 
Number 
Percentage to total. 

4. Recommendation in respect of which reply of the Gov-
ment has not been accepted by the Committee 

(vide recommendation No.2) , 
Number 
Percentage to total. 

<JMG IPNP-LS 11-3075 LS- J 05- 1-7C- 1t3S, 
24 

25 

:!l 
84 

~ 

12 
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